26.3.93 ;

MP 691/93 in
OA-415/93

Present: Shri G.D. Bhandari, Counsel for the

petitioner.

M.P.691/93 is dismissed as withdrawn. The

records of the O0.A. be returned to the petitioner’s

counsel. //
,/} j

(V.8. Malimath)
Chairman
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